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TH£ MINJSTER OF R lLWA 
IA.B . GHA l KHA 
(a) to Ce} A 
Table of lbe 

••• 
(•) lo rupect of wr11tco Uamioadon 

condu ted by Railway Service Commi on, 
Allahabad in Febnw-y, I 2, 11 round 
that an ;wcr abttts or abovt .000 candi-
dates had bun m ioa. A upp cmentary 
oatninati 0 llRad)' btto held (or 
these candidates o 27.U.1 3. 

(b) Tbe martcr part or a 11 
enquiry hich • prOlfi 

(e) The ult or tbe cxaminatio held 
1911 bas already been notified for m 
dklal and ror be loin the 

ma1tcr it un<kr cs.a.min tion with 1bc ai· 
lance Department in the Min' lF7 or 
Rail · ys, maJpra are 
auspected. 

(d) and' (e) /U •bove. :the rnattcr ii under in 
ViJl)ance Department of tbe 
~lw.ys. Tho Chairman 
.. benoed' at ti by tho did t 
(whoee name' did not appe r h:l 1ho Ii t 
noti&:d) actina io conjunction Ith IODIO 
ou1sidcr1. Neither the wrhtcn oum -
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tion or Fcb{uary, 1981 nor the intcNiew 
· onnccted with It were held during the 
tenure f the present Chairman. 
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RRI .B.A. OKANJ KUA CHAU. 
DHURJ : Mr. lter, Sir me ti 

act complatint about the Rail y 
mce Commission and wheoever act 

tho complaint.a we look into the matter. 
Now, in 1981 the Allahabad Railway 
Service Commission had' conducted two 
eitaminations for recruitment to mo t of 
the categoric , one in November 1981 and 
ano~ber in February 1982. For the written 
examination held in February 1981 inter-
view · were held between June and 
November 1982. The then chairman Shri 
Ashraf All Khan who finalised the selec-
tion proceedings retired before the panel 
was notified. The next Chairman, Shrl 
Bbargawa pointed out certain irregulari-
ties. The Vigilance Department of the 
Railway started suo motu inquiry into 
the matter. This question came up earlier 
and I informed the House of this position 
and I had also stated that lhc case would 
be handed over to the C.S.I. if outsiders 
were found to be involved. 

At the present moment, the po ition i 
Jhat the Allahabad Public Service Com-
m! ion b y notified the results of 579 
candidate and handed over the papers or 
the remaiuing 1,400 rdidate to vigilance 
for scroriny. There were certain complaints 
a u1 irregularities. We have asked the 
Vigilance Department to look into these 
irre ularitics to find out if there is any 
truth in their complaints. Five hundred 
and sevent nine people have already been 
appointed and the results of l ,400 candi-
d tcs are withheld because their papers 
and under scrutiny, and as some com-
plaint were made. 

A RON. MEMBER : What about the 
a.o wcr books 7 

HRJ A.B.A GHANI. KHAN CHAU-
DHURI : A soon u the scrutiny I over, 
in r peel of these candidates, the re ults 
of these candidates will be notified. 

The oomplaio · which reached the 
Vigilance Department aro being looked 
into to find out whether the complaints 
are ju tificd or n.ot. Thi is about 1981 
examination. 

There i nother oomplal.ot about the 
198l eitamiaation. The Chairman of 
the All'"habad Railway Service Commi -
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sion, Shri V.tc. Agarwala, w'ho i r-
ving Railway Officer, and who is at 
pre ent the ad hoc Chairman found that 
80,000 lll)Swer s eet.s were mi ina. Th ·e 
answer 'book were upposed lo have ~o 
h ndci:I over for cvalu tloo to ev luat rs. 
But they bave not been r ivcd b ck. 

o rcco1d ·w available in ihe commi -
ion's office retarding the e atuators. 

Shri A hraf Ii Khan was the Ch irm n 
of lhe Railway Servi c Com.mi ion wh n 
these nswcr books were supposedly 
handed over to the cv Juators .• hri Khan 
has since re1ircd. Thi matter is he1111 
investigated by the Rail y Vigilance 
department nd a tion ag in 1 person 
re pon Ible for the loss of &ns\ r beets 
will be determined an"Cr the inquiry . 
over. There were complaint about these 
two years, 1981 and 19 2. We arc look-
ing into the mauer. But 29 p.inels have 
already ~n notifi d by the Allahabad 
R ·1 y Service Comm1 i o involvin 
1148 per1-00 bout lh two e m1-
nati the people made comp.la1n1. Th;: 
Vigilance Department · loo ·ioa into it 
and soon the eaquiry is o r, the 

uJt wilJ he annoul>Ced. 
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thouae .i wbOID n e I 
will be- called for cuminatioo apin. 
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examination, h a no cliglblity to appear 
ar the supplomcntary e aminalioa. Tho 
who ppcared , we all wed them to s 1t 
1n 1he upplemenlary ex mination. But 
ome m re I came to crcato tro.ubl , 

1hose who bad no1 tho eliaibllity. Since 
th y b d n er ib lily, Ibey re dMr-
rcd. Tb' tbc p ition. 
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SHRI A:B.A. GHAN! KHAN CHAU-
DHURI : Mr. Speaker, Sir, the procedure 
i th t we &.ind to lhe Union Public 
Service Cc'llmisson a panel. That 
penel is recommended by tho 
Railwat Administration and tho lJnion 
Public Service Commi ion tak a deci-
ion. N111uraJly, wc recommend not only 

the Railway poople but al o •. (J11terr11P-
tion1}. 

SHRl JAMILUR RAHMAN : They 
h ve rcQ>mmcndc:d only Railway retired 
ofticers. I challen e. Jt i not that dis· 
tiogui bed public men you h ve rcoom-
mcndcd. 

SHRI A.B.A.'.QHANI KHA CHAU-
DHURI : But wc have also recommended 
outtide men of eminence. There we also 
take into account that Scheduled Caste 
people arc also represented, Muslims are 
aJ rep led and all th at. But tb~ 
is no quest ion of ratio. 
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tn: ~ ~ ·~ I at ~ C1'4Cl~T ff ~ 
~~ fer~ ;;rt f~ arNl!iTtl ~ 
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WRITTEN A SWBRS TO Q ESTIO 

Looi Tnl ~1...-tto GaJ1l 
Delai-oa-.:soi11 

•m. SHR I RAM SWAR P RAM : 
Will lbe Minister of RAIL A YS be 
pJeucd to state : 

(al whether Oo~ment haw ruet~-ed 
a proposal Crom the people belon&ina 10 
Pariya-Guraru and Dehn-on..SOnc ituatcd 
near the Orand Chord railWll)' hne 10 
introduce new Joe I trai bet n Gay 
and Dchri-on-Sonc ; 

(b) ir so, whether hu bcco con idercd 
nd d ision taken; and 

(c) jf ao, details thereof ? 

THE MlNlSTER. OP RAILWAYS 
(SHRI A.RA. GHA I KHAN CHAU· 
DHURI) : (a) Ya, Sir. 

(b) Yes, Sir. 

(c) Due to abortqe or coacha and 
line capacity conttrainta oo Gaya-Dcbri. 

.. 

(c 
a Hon 

Unkd 

introduction or an 
ls not operatiooally 

eked · nit 
m· I 

air the D-afi nc 
ve ttron ly pr nlcd 10 1hc 

move; nd 

(d) what cps n_.1; 
an ratin in &hi rd ? 




